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with

Hon'ble Shri A.V. Haridasan, Vice Chairman (J)
Hon'ble Shri K. Muthukumar, Menber (A)

0.A. No. 1251/95
M.A. No. 1776/95

Through Union of India.

1. Chief Signal & Telecom,. Engineer (Nirman),
Northern Railway,
Baroda House,
New Delhi.

Signal & Telecom. Engineer (SW),
Office of the Division Railway Manager,
Northern Railway,
New Delhi.

(By Advocate: Shri P.s. Mahendru) Appi., .p



Vs.

1. Jaiveer Singh
Son of Shri Hawa Singh, ^ ■^^/e9)telTuay casual Labour Union (ReqU. 33/6^1
through Bharat Singh Senger Mahamantrl,
Near Daga School,
Bikaner (Rajasthan).

?. The Presiciing Officer,
Central Govt. Labour Court,.
Ansal Bhawan,
Kasturba Gandhi Marg,
New Delhi-110 001.

Respondendent s

(By Advocte: Shri Bharat Singh)

0.A.No. 1382/95

1. Chief Signal & Telecom. Engineer (Nirman)
Northern Railway
Baroda House
New Delhi

2. Dy. Chief Signal & Telecom. Engineer (SW)
Office of the Division Railway Manager
Northern Railway
New Delhi

(By Advocate: Shri P.S. Mahandru)

Applicants

Vs

1. Shri Pala S/o Shri Chandu Ram
Railway Casual Labour Union (Regd. No. 33/69)
through Bharat Singh Senger Mahamantri,
Near Daga School,
Bikaner (Rajasthan)

2. The Presiding Officer
Central Govt. Labour Court,
Ansal Bhawan
Kasturba Gandhi Marg,
New Delhi-110 001.

(By Advocate: Shri Bharat Singh)
0.A.1384/95

1. Chief Signal & Telecom. Engineer (Nirman)
Northern Railway,
Baroda House,
New Delhi

Respondents

Dy. Chief Signal & Telecom Engineer (S.W)
Office of the Division Raiwlay Manager,
Northern Railway
New Delhi

Applicant

(By Advocate: Shri P.S.Mahendru)
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Vs

1- Shri Sheo Ram
Son of Shri Sarjoo Ram
Railway Casual Labour Union (Regd. 33/b9)
through Bharat Singh Senger Mahamantri
Near Daga School,
Bikaner (Rajasthan)

The Presiding Officer
Central Govt. Labour Court
Ansal Bhawan

Kasturba Gandhi Marg,
New Delhi-110 GQl.

(By Advocate: Shri Bharat Singh and
Shri Avtar Singh)

1385/95

K Chief Signal & Telecom Engineer (Nirman)
Northern Railway
Barcxla House

New Delhi

2. Dy.Chief Signal & Telecom. Engineer (S.w:
Office of the Division Railway Manager
Northern Railway
New Delhi

(By Aivocate: Shri P.S. Mahendru)

Vs

i. Shri Phool Singh
Son of Shri Ram Singh

Railway Casual Labour Union (Regd. No. 33/b9)
through Bharat Singh Senger Mahamantri
Near Daga School,
Bikaner (Rajasthan)

2. The Presiding Officer,
Central Govt. Labour Court
Ansal Bhawan

Kasturba Gandhi Marg,
New Delhi-110 QQi.

Resporrli

0-A. No. 1383/95

Chief Signal & Telecom. Engineer (Nirman;
Northern Railway
Baroda House,
New Delhi

Chief Signal & Telecom. Engineer (S.W.
fice of the Division Railway Manager,

Northern Railway,
New Delhi.

(By Advocate: Shri P.S. Mahendru)
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I

4

1. Shri Baij Nath
Son of Shri Khilari ^ ■^■^/69)
Railway Casual Labour Union (Regd. No. 33/
through Bharat Singh Senger Mahamantri
Near Daga School,
Bikaner (Rajasthan)

2. The Presiding Officer,
Q0]-)tral Govt. Labour Court,
Ansal Bhawan,
Kasturba Gandhi Marg,
New Delhi-110 001.

Respondents

(By Advocate: Shri Shiv Avtar Singh
Shri Bharat Singh)

O.A. No. 1433/85

1.

2.

Chief Signal & Telecom. Engineer (Nirman)
Northern Railway,
Baroda House,
New Delhi.

Dy. Chief Signal & Telecom. Engineer (S.W.)
Office of the Division Railway Manager,
Northern Railway,
New Delhi.

(By Advocate: Shri P.S. Mahendru)
Vs

Applicant

Shri Shiv Vardan Singh,
Railway Casual Labour Union (Regd. No. 33/69)
through Bharat Singh Senger Mahamantri,
Near Daga School,
Bikaner (Rajasthan)

2. The Presiding Officer,
Central Govt. Labour Court,
Ansal Bhawan,
Kasturba Gandhi Marg,
New Delhi-110 001.

(By Advocate: Shri Bharat Singh)

0.A. No. 1434/95

1. Chief Signal & Telecom. Engineer (Nirman)
Northern Railway,
Baroda House,
New Delhi.

2. Dy. Chief Signal & Telecom. Engineer (S.W.)
Office of the Division Railway Manager,
Northern Railway,
New Delhi.

Respondents

#

Applicant

(By Adcocate: Shri P.S. Mahendru)



r

Vs.

1. Shri Sanji Ram, Gangman
Under Permanent Way Inspector,
Bikaner Division, Northern Railway,
Charkhi Dadri,

2. Presiding Officer,
Central Govt. Labour Court,
Ansal Bhawan -m 11th Floor,
Kasturlaa Gandhi Marg,
New Delhi-110 QQi.

(By Advocate: Shri R.L. Dhawan
Shri Bharat Singh)

0.A. No. J435/95

1. Chief Signal & Telecom. Engineer (Nirman
Northern Railway,
Baroda flouse.
New Df^lhi.

2. Dy. Chief Signal & Telecom. Engineer (S.K.!
Office of the Division Railway Manager,
Northern Railway,
New Delhi.

(By Advocate: Shri P.s. Mahendru)

Vs.

Shri Ram Narayan
Son of Shri Ram Gulam,
RaiJway Casual Labour Union (Regd. No. 33/69)
through Bharat Singh Senger Mahamantri,
Near Daga School,
Bikaner (Rajasthan)

Pc:

The Presiding Officer,
Central Govt. Labour Court,
Ansa] Bhawan,
Kasturba Gandhi Marg,
New Delhi-110 001.

ResfKvidi 'C

^  (By Advocate: Shri Bharat Singh)

O.A.No. 1436 Jo^ 5

Signal & Telecom. Engineer (Nirman)
Northern Railway,
Baroda House,
New Delhi.

2. Chief Signal & Telecom. Engineer (S.W.)
^fice of the Division Railway Manager,
Northern Railway,
New Delhi.

App

Advocate: Shri P.s. Mahendru)

Vs.



/tS

1. Shri Rajender Prasad
Son of Shri Jagar Dev,
Railway Casual Labour Union (Regd. No. 3J/by;
through Bharat Singh Senger Mahamantri,
Near Daga Schoiol/
Bikaner (Rajasthan)

2. The Presiding Officer/
Central Govt. Labour Court/
Ansal Bhawan/

Kasturba Gandhi Marg,
New Delhi-110 001.

Respondents

(By Advocate: Shri Bharat Singh)

0.A. No. 1437/95

1. Chief Signal & Telecom. Engineer (Nirman)
Northern Railway/
Baroda House/

New Delhi. s

2. Dy. Chief Signal & Telecom. Engineer (S.W.)
Office of the Division Railway Manager/
Northern Railway/

New Delhi.

(By Advocate: Shri P.S. Mahendru)

Vs.

1- Shri Satya Narain
Son of Shri Rajan .
Railway Casual Labour Union (Regd. No. 33/69)
through Bharat Singh Senger Mahamantri/
Near Daga School/
Bikaner (Rajasthan)

Applicant

2. The Presiding Officer/
Central Govt. Labour Court/
Ansal Bhawan/

Kasturba Gandhi Marg,

New Delhi-110 001.
Ad^'ocate: Shri Bharat Singh)

Respondents

0.A.No. 1458/95

1. Chief Signal & Telecom. Engineer (Nirman)
Northern Railway,
Baroda House,

New Delhi.

Dy. Chief Signal & Telecom. Engineer (S.W.)
Office of the Division Railway Mahager,
Northern Railway,
New Delhi.

(By Advocate: Shri P.S. Mahendru)

Applicant



Vs.
fi

Shri Sita Ram,

son of Shri Parmeshwar,

Railway Casual Labour Union (Regd. No. 33 i
through Bharat-Singh Senger Mahamantri,
Near Daga School,
Bikaner (Rajasthan)

i

i

The Presiding Officer,
Central Govt. Labour Court,

Ansal Bhawan,

Kasturba Gandhi Marg,
New Delhi-110 001.

(By Advocate: Shri Bharat Singh)

O.A. No. 1459/95

1. Chief Signal & Telecom. Engineer (Nirman;
Northern Railway,
Baroda House,

New Delhi.

Dy. Chief Signal & Telecom. Engineer (S.W.
Office of the Division Railway Manager,
Northern Railway,
New Delhi. Af )r 11

(By Advocate: Shri P.S. Mahendru)

Vs.

1. Shri Shabir Ahmed

Son of Shri Abdul Razak

Railway Casual Labour Union (Regd. No. 33/69)
through Siarat Singh Senger Mahamantri,
Near Daga School,
Bikaner (Rajasthan)

2. Hie Presiding Officer,
Central Govt. Labour Court,

Ansal Bhawan,

Kasturba Gandhi Marg,
New Delhi-110 001. Respondent

(By Advocate: Shri Bharat Singh)
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O.A. No. 1460/95

[! J J 1. Chief Signal & Telecom. Engineer (Nirman)
Northern Railway,
Baroda House,

New Delhi.

2. Dy. Chief Signal & Telecom. Engineer (S.W.)
Office of the Division Railway Manager,
Northern Pailway, Applicant
New Delhi.

(By Advocate: Shri P.S. Mahendru)

Vs.

1. Shri Nathu Ram

Son of Shri Ponchu Ram,
Railway Casual Labour Union (Regd. No. 33/69)
through Bharat Singh Senger Mahamantri,
Near Daga School,
Bikaner (Rajasthan) ^

2. The Presiding Officer,
Central Govt. Labour Court,
Ansal Bhawan,

Kasturba Gandhi Marg, D«or^r^r.,^on1-<^
New Delhi-no 001. Respondents

(By Advocate; Shri Bharat Singh)

0.A. No. 1461/95

1. Chief Signal & Telecom. Engineer (Nirman)
Northern Railway,

Baroda House,

New Delhi.

2. Dy. Chief Signal & Telecom. Engineer (S.W.) ^
Office of the Division Railway Manager,
Northern Railway, " Applicant
New Delhi.

(By Advocate: Shri P.S. Mahendru)
Vs.

1. Shri Ram Prakash

son of Shri Nathu Ram, . -^1/69)
Railway Casual Labour Union (Regd+ No. 33/69)
through Bharat Singh Senger Maham&ntri,
Near Daga School,
Bikaner (Rajasthan)

2. The Presiding Officer,
Central Govt. Labour Court,
Ansal Bhawan,
Kasturba Gandhi torg. Respondents
New Delhi-110 001.

(By Advocate: Shri Bharat Singh)



0.A. No. 1549/95

1. Chief Signal & Telecom. Engineer (Nirman]
Northern Railway,
Baroda House,
New Delhi.

2. Dy. Chief Signal & Telecom. Engineer (S.W.
Office of the Division Railway Manager,
Northern Railway,
New Delhi.

(By Advocate: Shri P.S. Mahendru)

Vs.

1. Shri Nizamuddin Ansari, Son
of Shri Jumma Ji Mian
Railway Casual Labour Union (Regd. No.
through Bharat Singh Senger Mahamanl t i ,
Near Daga School,
Bikaner (Rajasthan)

,'( G!

The Presiding Officer,
Central Oovt. Labour Court,
Ansal Bhawan,
Kasturba Gandhi Marg,
New Delhi-110 001.

(By Advocate: Shri Bharat Singh)

0.A.No. 1550/95

1. Chief Signal & Telecom. Engineer (Nirman'
Northern Railway,
Baroda House,
New Delhi.

L.
2. Dy. Chief Signal & Telecom, Engiacer (;

Office of the Division Railway Manager,
Northern Railway,
New Delhi. ^ ,

;  Applowt

(By Advocate: Shri P.S. Mahendru)

'Vs.

1- Shri Raj Dev,
Son of Shri Thag Bhagat,
Railway Casual Labour Union (Regd. No. 33/69)
through Bharat Singh Senger Mahamantri,
Near Daga School,
Bikaner (Rajasthan)

2. The Presiding Officer,
Central Govt. Labour Court,
Ansal Bhawan,
Kasturba Gandhi Marg,
New Delhi-110 001.

Resfiotxii-

(By Advocate: Shri Bharat Singh)
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r 0.A. No. 1551/95

1. Chief Signal & Telecom. Engineer (Nirman)
Northern Railway/
Baroda House/

New Delhi.

2. Dy. Chief Signal & Telecom. Engineer (S.W.)
Office of the Division Railway Manager/
Northern Railway/ Applicant
New Delhi.

(By Advocate: Shri P.S. Mahendru)
Vs.

1. Shri Gopal Ram/ Son
of Shri Narain Ram, „
Railway Casual Labour Union (Regd. No. 33/69)
through Hiarat Singh Senger Mahamantri/
Near Daga School/
Bikaner (Rajasthan)

2. The Presiding Officer/
Central Govt. Labour Court/
Ansal Bhawan/
Kasturba Gandhi Marg/ Respondents
New Delhi-110 001.

(By Advocate: Shri Bharat Singh)

0.A. No. 1552/95

1. Chief Signal & Telecom. Engineer (Nirman)
Northern Railway/
Baroda House/

New Delhi.

2  Dv. Chief Signal & Telecom. Engineer (S.W.)
Office of the Division Railway Manager/ J
Northern Railway/ Applicant
New Delhi.

(By Advocate; Shri P.S. Mahendru)
Vs.

1. Shri Paras Nath,
Son of Shri Ram Tirath •I'l/fiQ)
Railway Casual Labour Union ( !
through Bharat Singh Senger Mahamantri/
Near Daga School/
Bikaner (Rajasthan)

2. The Presiding Officer/
Central Govt. Labour Court/
Ansal Bhawan/
Kasturba Gandhi Marg/ Respondents
New Delhi-110 001.

(By Advocate; Shri Bharat Singh)



1  1

A . N- o -

Chiet Sianaj & TeiecDm. Enaineer N;
Northern Railway,
Baroda House,
New Del hi .

I>y'. Chief Signal & Telecom. Enqineei
Office of the Division Railway Manaaer
Northern Railway,
New Delhi.

(By Advocate: Shri P.S. Mahendru)

Vs.

]. Shri Mohan Lai Sharma

Son of Shri Ram Swarup,
Railway Casual Labour Union (Regd. No. 31 o;
through Bharat Singh Senger Mahamantri ,
Near Daga School,
Bikaner (Rajasthan)

2. The Presiding Officer,
Central Govt. Labour Court,
Ansal Bhawan,

Kasturba Gandhi Marg,
New Delhi-110 001. Resr; n

(By Advocate: Shri Hiarat Singh)

0.A No. 1487/95

1. Chief Signal & Telecom. Elngineer (Nirman^
Northern Railway,
Baroda House,

New Delhi.

2. Dy. Chief Signal & Telecom. Engineer (S.W.
Office of the Division Railway Manager,
Northern Railway,
New Delhi.

(By Advocate: Shri P.S. Mahendru)

App.i

1.

Vs.

Shri Radhey Sham,
Son of Shri Algoo Rarji,
Railway Casual Labour Union (Regd. No. 33/69)
through Bharat Singh Senger Mahamantri,
Near Daga School,
Bikaner (Rajasthin)

2. The Presidirhj Officer,
Central Govt. Labour Court,
Ansal Bhawan,

Kasturba Gandhi Marg,
New Delhi-110 001. Respordei

(By Advocate: Shri Hiarat Singh)

f



(
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0.A. No. 1488/95

1. Chief Signal & Telecom. Engineer (Nirman)
Northern Railway/

Baroda House/

New Delhi.

2. Dy. Chief Signal & Telecom. Engineer (S.W.)
Office of the Division Railway Manager/
Northern Railway, Applicant
New Delhi.

(By Advocate: Shri P.S. Mahendru)
Vs.

1. Shri Brijif Nahd/ son
of Shri Jagar Dev / oo/cQ^
Railway Casual Labour Union (Regd. No. 33/69;
through Bharat Singh Senger Mahamantri/
Near Daga School/
Bikaner (Rajasthan)

J

2. The Presiding Officer/
Central Govt. Labour Court/
Ansal Bhawan/

Kasturba Gandhi Marg/ j
New Delhi-110 001. Respondents

(By Advocate: Shri Bharat Singh)

0.A. No. 1489/95

1. Chief Signal & Telecom. Engineer (Nirman)
Northern Railway/
Baroda House/

New Delhi.

2. Dy. Chief Signal & Telecom. Engineer (S.W.)
Office of the Division Railway Manager/ ^
Northern Railway, Applicant
New Delhi.

(By Advocate: Shri P.S. Mahendru)

Vs.

1. Shri Ram Bachan/
son of Shri Ram DaS/ . , , .
Railway Casual Labour Union (Regd. No. 33/69)
through Bharat Singh Senger Mahamantri/
Near Daga School/
Bikaner (Rajasthan)

2. The Presiding Officer/
Central Govt. Labour Court/
Ansal Bhawan,

Respoirfents
New Delhi—110 001.

(By Advocate: Shri Bharat Singh)
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0.A. No. 1361/95

1. Chief Signal & Telecom. Engineer (Nirman)
Northern Railway,
Baroda House,
New Delhi.

2. Dy. Chief Signal & Telecom. Engineer (S.W.)
Office of the Division Railway Manager,
Northern Railway,
New Delhi.

(By Advocate: Shri P.S. Mahendru)

Vs.

1. Shri Ram Newaj,
son of Shri Suraj Bali,
Railway Casual Labour Union (Reqd. No. 33/69;
through Bharat Singh Senger Mahamantri ,
Near Daga School,
Bikaner (Rajasthan)

?. The Presiding Officer,
Central Govt. Labour Court,
Ansal Bhawan,

Kasturba Gandhi Marg,
New Delhi-110 001. Resrx no*

(By Advocate: Shri Bharat Singh)

0.A.No. 1362/95

1. Chief Signal & Telecom. Engineer (Nirman)
Northern Railway,
Baroda House,
New Delhi.

2. Dy. Chief .'iignal & Telecom. Enqinetu' (S.W.)
Office of the Division Railway Manager,
Northern Railway,
New Delhi. Appiioa'

(By Advocate: Shri P.S. Mahendru)

Vs.

1. Shri Sri Krishnan,
son of Shri Dharam Singh,
Railway Casual Labour Union (Regd. No. 33/69)
through Bharat Singh Senger Mahamantri,
Near Daga School,
Bikaner (Rajasthan)

2. The Presiding Officer,
Central Govt. Labour Court,
Ansal Bhawan,
Kasturba Gandhi Marg,
New Delhi-110 001. Responder

(By Advocate: Shri Bharat Singh)
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0.A.No. 1363/95

1. Chief Signal & Telecom. Engineer (Nirman)
Northern Railvray^
Baroda House,

New Delhi.

2. Dy. Chief Signal & Telecom. Engineer (S.W.)
Office of the Division Railway Manager,
Northern Railway, Applicant
New Delhi.

(By Advocate: Shri P.S. Mahendru)
Vs.

1  Shri Rajender Prasad, son
of Shri Mahavir Prasad,
Railway Casual Labour Union (Regd. No. 33/69)
through Bharat Singh Senger Mahamantri,
Near Daga School,
Bikaner (Rajasthan) ^

2. The Presiding Officer,
Central Govt. Labour Court,
Ansal Bhawan,
Kasturto Gandhi ferg, Respondents
New Delhi-110 001.

(By Advocate: Shri Bharat Singh)

0.A.No. 1364/95

1. Chief Signal & Telecom. Engineer (Nirman)
Northern Railway,
Baroda House,

New Delhi.

2. Dy. Chief Signal & Telecom. Engineer (S.W.) ^
Office of the Division Railway Manager,
Northern Railway, Applicant
New Delhi.

(By Advocate: Shri P.S. Mahendru)
Vs.

1. Shri Ram Kirpal,
son of Shri Manga 1,
Railway Casual Labour Union (Regd. No- 33/b )
through Bharat Singh Senger Mahamantri,
Near Daga School,
Bikaner (Rajasthan)

2. The Presiding Officer,
Central Govt. Labour Court,
Ansal Bhawan,
Kasturba Gandhi Marg, Respondents
New Delhi-110 001.

(By Advocate: Shri Bharat Singh)
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O.A.No. 1612/95

Chief Signal & Telecom. Engineer (Nirmani
Northern Railway/
Baroda House/
New Delhi.

2, Dy. Chief Signal & Telecom. Engineer (S.W.)
Office of the Division Railway Manager,
Northern Railway/
New Delhi.

(By Advocate: Shri P.S. Mahendru)

Vs.

Shri Balwan/

Son of Shri Harke Ram,

Railway Casual Labour Union (Regd. No. 33/691
through Bharat Singh Senger Mahamantri,
Near Daga School,
Bikaner (Rajasthan)

2. The Presiding Officer,
Cent ral Govt. Labour Court,
Ansal Bhawan,
Kasturba Gandhi Marg,
New Delhi-110 001. ResTK-no

(By Advocate: Shri Bharat Singh)

O.A.No. 1613/95

I. Chief Signal & Telecom. Engineer (Ninnan)
Northern Railway,
Baroda House,
New Delhi.

Dy. Chief Signal & Telecom. Engineer (S.W.)
Office of the Division Railway Manager,
Northern Railway,
New Delhi. Appli

(By Advocate: Shri P.S. Mahendru)

Vs.

Shri Jagdish Ram,
son of Shri Ram Gooal,
Railway Casual Labour Onion (Regd. No. 33/69)
through Bharat Singh Senger Mahamantri,
Near Daga School,
Bikaner (Rajasthan)

The Presiding Officer,
Central Govt. Labour Court,
Ansal Bhawan,
Kasturba Gandhi Marg,
New Delhi-110 001. Responder

(By Advocate: Shri Kiarat Singh)
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O.A. No. 1614/95

Chief Signal & Telecom. Engineer (Nirman)
Northern Railway,
Baroda House,

New Delhi.

2. Dy. Chief Signal & Telecom. Engineer (S.W.)
Office of the Division Railway Manager,
Northern Railway,

New Delhi.

(By Advocate: Shri P.S. Mahendru)

Vs.

Applicant

1. Shri Inder Lai,
Son of Shri Shiv Narain, _
Railway Casual Labour Union (Regd. No. 33/59)
through Bharat Singh Senger Mahamantri,
Near Daga School,
Bikaner (Rajasthan)

2. The Presiding Officer,
Central Govt. Labour Court,
Ansal Bhawan,

Kasturba Gandhi Marg,

New Delhi-110 001.
Respondents

(By Advocate: Shri Bharat Singh)

cf.'A. No* 1615/95
>

1. Chief s\gnal & Telecom. Engineer. (Nirman)
\Northern\Railway,
fearoda House, \
I<)ew Delhi .\ \

C  •

\  \ \

2. Dy.\chief Signal & Telecom. Engineer \(S.W.)
Offibe of the\Division Railway Managep,
NortWbrn Railway,
New Delhi. \ Applicant

(By Advocat^^: Shri p\s. Mahendru)
\  \ Vs.
\  \

1- Shri Hir^v Lai, \
son of Shni Ram 33/S9l\
Railway Casual Labour\Union (Regd. No. 33/b9)\
through Bhar^ Singh ^nger Mahamantri,
Near Daga Sch<^l, \
Bikaner (Rajasthan)

2. The Presiding Officer,
Central Govt. Latx^r Court,
Ansal Bhawan, \
Kasturba Gandhi Marg,
New Delhi-110 001.

Respondents

(By Advocate: Shri Bharat
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O.A.No. 1615/95

Baroda House,
New Delhi.

SfiS'oJ tirS ' ^9ineer (s.w.
Northern Railway!'^'"" Railway Manager,
New Delhi,

(By Advocate: Shri P.s. Mahendru) A;;)p : r 5 -

Vs.

1. Shri Hira Lai,
Son of Shri Ram Bahadur

through SS L'ngh's^"'°"
Near Lga «ahar,a„tri,
Bikaner (Rajasthan)

2. The Presiding Officer,
Central Govt. Labour Court,
Ansal Bhawan,
Kasturba Gandhi Marq,
New Delhi-lio 001.

(By Advocate: Shri Bharat Singh)
p.A. No. 1507/QS

Respondforif

1.

PbaV-/-w^-» FTBaroda House
New Delhi.

2.

SfiS'oJ tnrn^ ' '^lineer (s.w )
teh'm "anageP"-'
New Delhi.

(By Advocate: Shri P.s. Mahendru) Appi i cant

-u)

Vs.

1. Shri Ram Adhar,

&"lw^y clsui Lafl^J°°b •
;^rough Bharat Singrsenglr f°( 33/69)
Near Daqa Schoni Mahamantri,-  '-'J-Near Daga School,
Bikaner (Rajasthan)

Officer,

Kasturba Gandhi Marg,
New Delhi-lio 001.

Respondentj

(By Advocate: Shri Bharat
Singh)
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^  °e'f Signal &" Telecom. Engineer (Nirman)
Northern Railway,

—-X Baroda House,

Q j New Delhi.

7  Dv Chief Signal s Telecom. Engineer (S.W.)
SiiS of the Division Railway Manager,
Northern Railway, Applicant
New Delhi.

(By ftdvocate: Shri P.S. Mahendru)
Vs.

1  Shri Banta Ram,
Son of Shri Bisna Ram, ^-i/e9)
Railway Casual Labour Union (Regd. No. 3 /
through Bharat Singh Senger Mahamantri,
Near Daga School,
Bikaner (Rajasthan)

2. The Presiding Officer, %
Central Govt. Labour Court,
Ansal Bhawan,
Kasturba Gandhi Marg, Respondents
New Delhi-110 001.

(By Advocate: Shri Bharat Singh)
n,A. NO. 1509/^

1. Chief Signal & Telecom. Engineer (Nirman)
Northern Railway,
Baroda House,

New Delhi.

7  nv Chief Signal S Telecom. Engineer (S.W.)
Sfi« of th! Division Railway Manager,
Northern Railway, Applicant
New Delhi. ^

(By Advocate: Shri P.S. Mahendru)
Vs.

1. Shri Bali Ram,
Son of Shri Dw^ika pam, 33/69)teilway casua "tour^ion ̂
through Bharat Singh senget
Near Daga School,
Bikaner (Rajasthan)

The Presiding Officer,
Central Govt, Labour Court,
Ansal Bhawan,
Kasturba Gandhi Marg, Respondents
New Delhi-110 001.

(By Advocate: Shri Bharat Singh)
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0.A. No. I5I0/QS

1. Chief Signal & Telecom. Engineer (Nirman)
Northern Railway,
Baroda House,
New Delhi.

2. Chief Signal & Telecom. Engineer (S.W )
Office of the Division Railway Manager,
Northern Railway, ^
New Delhi.

(By Advocate: Shri P.S. Mahendru)

Vs.

1. Shri Jia Lai,
Son of Shri Chebu,

No. 0/,,Q)^ rough Bharat Singh Senger Mahamantri,
Near Daga School,
Bikaner (Rajasthan)

2. The Presiding Officer,
Central Govt. Labour Court,
Ansal Bhawan,
Kasturba Gandhi Marg,
New Delhi-110 001.

R

A:

esfX'nie- t

(By Advocate: Shri Bharat Singh)

ORDER

Vice Chair^^..^

All these appJications are filed b^^ the Unx n

challenging the Award/Orders of the Centr
Government Labour Conn- .• n- ■ •in Divisional Personnel Offi-e
vs. central Muatrial Tribnnal, a,lp„r ora, s. P
20141/95. The Hon'ble Supreme Court has observe,:
follows:
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"This Court in Prasad Gup^Vs-This uout ^ statiol^irO^.T.
Controllei^ PriuTt—^ 4-v,^ roni-mlT995T7r^rOT5Wffi^ no
Administrative application
:,urisdiction to Administrative
under potion 19 o£ ^ a«ard/order o£
Tribunals Act againsr r
the Lateur^^Court^^^^^ ^
Cour of the "-E^-^-'XtribunS!
award has had no
Although/ the application
jurisdiction to entertain the

f^'^bmal since^tL same has been uEheW,'u^'^e' n" Inclined to interfere. The
gLp is dismissed"

Even though the StP has been dismissed, it has
been observed by the Hon'ble Supreme Court
Tribunal has no gnrisdiction to entertain the application a
against the award of the Industrial Tribunal and Labour
euurt. Accordingly, we have to hold that this Tribunal has
no jurisdiction to entertain these applications. These
applications are, therefore, dismissed lea-ing the partie

forum.
rs

%

(K. mthukumar)
Matter (A)

(A^- Haridasan)
Vice Chainnan (J)

*Mittal*


